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COMPOSITION OF THE COMMITTEE
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Dr. Yoganand_Shastri, Hon’ble Speaker Chairman
2. ot i TE A, AEA SHEARA qEH=
Shri Amrish Singh Gautam, Hon’ble Deputy Speaker Member
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Shri Subhash Chopra Member
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Kanwar Karan Singh Member
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Shri Rajesh Jain _ Member
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Shri Nand Kishore Member
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Shri Jai Bhagwan Aggarwal Member
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Shri Pradyumn Rajput Member
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Dr. S. C. L. Gupta Member
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Assembly Secretariat:
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Shri P.N. Mishra Secretary
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Smt. Shimla Joint Secretary (Legislation)
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Shri Lal Mani Deputy Secretary (Legislation)



